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Mr.Vijay Mehta, Cowmsel for the applicat.

,Ifar Vireet Mathur, Counsel for the respondents.

The learned counsel for the applicant
swmits that the appltsnt has instructed him to
withiraw the present application, therefore, he
prays for withirawal of the samd. Considered tte
prayer of withdrawal. The Origlnal Application
is dismigsed as withdrawn.
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